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area and from there oil should be 
transported by tanken! 

Shri K. D. MaJavlya: This was 
primarly proposed by Us to our techni-
cians whether oil can be transported 
to an appointed place near about 
Dahej and thereafter transported by 
~. All these question! are still 
under examination; we are still in a 
liquid sEte in regard to that. 

!!lome Hon. Membel'll 7'08e-

Mr. Speaker: have allowed a 
number of questions. At this stage 
what more is needed? Next question. 

'People', Car' 

+ 
Shri S. M. Banerjee: 

.4,08 J Shri M. R. KrIshna: 
'1 Shri Barish Chandra Mathur: 

L Shri Tanpm.ani: 

Will the Minister of Defence be 
pleased to state: 

(a) whether 
Defence prop ole 
manufacture 01 
car"; 

the Ministry of 
to undertake the 
a IIIIl8.ll "people's 

(b) if so, whether this will be done 
In collaboration with any foreign 
country; and 

(c) the year from wlrich production 
I:! likely to start? 

,The Depu1y MiIililter of Defence 
(Shrl R~huramaiah): (a) No, Sir. 
The project of manufacturing a low 
priced vehiele is under consideration 
by a Committee appointed by the 
Ministry of Commerce and IndustrY. 

(b) and (c). Do not arise. 

Shrl S. M. BaIlerjee: May I know 
whether it is II fact that two cars said 
to 1J<, manufactured in Ahmednagar 
and Hindustan Aircraft Limited were 
exhihited in Dellli? May I also know 
whether aimilar baby car! are to be 
undertaken for manufacture by the 
'efence establishment and it so, when? 

The lIin18ter ef Delmaee (Shrl 
Krieh.a lIIe •• ,,): Those two ",hieles 

are developmental project!. As for 
the rest, the matter ia in the han .. 
of the committee. 

Shri MahaDty: 11 it a fact that all 
Admiral at the Indian Defence Fore. 
had di!cussions with the Commerce 
and In lustry Ministry officials re,ard-
Ina the production of the people's car! 

Shrl KrIsIma Menon: He ill a mem-
ber of the Committee. He ia the Con-
troller General at Defence Production. 

Shrl Mahanty: Then the quemllll 
arises .....•.• 

Hr. Speaker: If he 11 • member 
of the Committee, he will know what 
is happenin, there. 

Shrl 1IahaB+y: I wanted to know 
whether it was a discussion in the 
committee or it was a private discu.-
&ion across the table. 

Mr. Speaker: The han. Minister hu 
categorically stated that the proposal 
is under consideration by the Com-
merCe Ministry and there is no other 
proposal. What more does he want? 

Shrl Tanpmani: May I kn~ wh&-
ther it is a fact that Mr. Reddy, 
formerly of Praga Tools and now of 
HAL, designed one of the c~ wlrich 
was exhibited here ani, it so, whe-
ther his services will also be made 
available to the sub-committee which 
is going in for the mass production of 
mch cars? 

Shri Krishna Menon: That is • 
matter for the committee. I do not 
deal with it. 

Shri Tan/ramani: Here i! a mam 
who has some knowledge on the sub-
ject. I want to know whether the 
Ministry of Defence has made 
eome suggestions about tlris parti-
cular fentleman who has designed the 
car wlrich hu proved to be IlUCC_-
tul, because i1 loa. uhibited? 

Hr. 8peaker: Why dOli!! the han. 
}'f~ber think that the han. Defence 
Minister and the hon. Commeroe 
Uinil!1er io ItO't knew abou' trus? 
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Shri Tangamani: I want to know 
whether this has been done. 

Mr. Speaker: 1 will not allow this 
question. I will allow up to a parti-
cUlar point. The;;e are details. As to 
turther details whether a particular 
gentleman has been taken into confi-
dence or not, it is for them to decide. 

Shri S. M. Banerjee: The hon. 
Miniser has stated that a Committee 
has been appointed in which the Con-
troller General of Defence Produc-
tion is a member. What are the terms 
of reference to this Committee? Has 
a decision been taken by this Com-
lnittee that a small peoples' car should 
be manufactured by the Defence 
Ministry? 

Shri Krishna Menon: If that ques-
tion is put to the Ministry of Com-
merce and Industry, I have no doubt 
that they will answer it fully. 

Mr. Speaker: Evidently, he wants 
to know whether lit is open to the 
ComJnittee to say that the Defence 
Ministry should take it up. 

Shri Krishna Menon: That is for 
the committee to decide. All that we 
have done is to nominate a member 
to the committee. No doubt they 
will discuss the various projects in 
the committee. That is all we can 
say about it. Once a committee is 
appointed, how can we say what the 
committee is considering? 

Seth Govind Das: Sometimes there 
is a rumour that Defence Ministry is 
going to appoint some committee in 
this respect; sometimes it is said 
that the Commerce Ministry is going 
'to do that. May we know whether, 
'after all, this question of the peoples' 
car has been decided by the Govern-
ment and by what time the country 
can expect this car in the market? 

Shri Krishna Menon: All that I can 
say is that it is for the Ministry of 
Commerce and Industry to say. They 
have appointed a committee and they 
'ue investigating it. 

Shri Birendra Bahadur' Slngbji: 
When the Controller-General of 
Defence Production had been to Japan, 
did he have any talks with a Japanese 
firm for collaboration in the produc-
tion of a car like Datsun? 

Shri KrIshna Menon: I cannot say 
whether that particular matter is 
being investigated. 

Dr. M. S. Aney: May I know whe-
ther the appointment of a comJnittee 
will absolve the Minister from the 
duty or responsibility of getting data 
or inside information as to what is 
taking place? 

8hri Krishna Menon: I am in touch 
with the information, but there is a 
certain amount of propriety to' be 
observed when a committee is 
appointed. That is all what I wanted 
to point out. 
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The Minister of Law (Shri A. K. 
Sen): (a) Neither the Election Com-
mission nOr the Government of India 
is aware of any proposal for not hold-
ing the next general elections in 1962 
in the Uttar Kashi, Chamoli and 
Pithoragarh districts of Uttar Pradesh. 

(b) Does not arise. 




